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BE
FORE THE HON’BLE NATIONAL GREEN TRIBUNAL
PRINCIPAL BENCH, NEW DELHI
ORIGINAL APPLICATION NO. 1373/2024

IN THE MATTER OF:
News item titled “how sand miners laid road across Yamuna between Delhi and

Ghaziabad™ appearing in Times of India dated 30.11.2024

STATUS REPORT ON BEHALF OF DISTRICT MAGISTRATE, OUTER

NORTH

MOST RESPECTFULLY SHOWETH:

1. That the present Status Report is being filed on behalf of the Answering
Respondent in compliance with the directions of this Hon’ble Tribunal with
respect to monitoring and prevention of illegal sand mining in the Yamuna river
stretch along the Delhi—Uttar Pradesh border, and for ensuring effective inter-
State coordination between the district administration of Outer North Delhi

District and neighboring districts of Uttar Pradesh.

That in compliance of the directions of this Hon’ble Tribunal, a meeting was
convened under the chairmanship of Divisional Commissioner, Revenue
Department, GNCT of Delhi on 16/01/2026 with district officials of Baghpat,
North East Delhi, Ghaziabad, North Delhi, concerned police authorities and

other officials to discuss the issue of illegal sand mining from the Yamuna
River in Delhi and adjacent districts of Uttar Pradesh whereby issues pertaining
to demarcation, joint inspection of officials of Inter-State Task Force, issued
pertaining to Inter State coordination, frequent surveillance/patrolling by Police,
demarcation of boundaries etc. were discussed and necessary directions were

issued to concerned officials.Copy of the minutes of the meeting is attached

hereto as Annexure—1
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3. Subsequent to above, a mecting was convened on 06.02.2026 un

. That pursuant to the aforesai

2

der the

856

Narela, wherein officials from

Chairmanship of the Sub-Divisional Magistrate,
of Alipur Sub-

Loni Sub-Division (District Ghaziabad), Police authoritics

Division, representatives of Delhi Development Authority (DDA), and the

Irrigation & Flood Control Department were present. In the said meeting. it was

resolved that a joint inspection/ficld visit shall be conducted by officials of both

States. Copy of the Minutes of Meeting is annexed herewith as Annexure—2.

d meeting, a joint ficld inspection was carried out

on 05.03.2026. wherein it was decided that demarcation of the inter-State

boundary shall be undertaken through a Total Station Machine (TSM) survey. It

was further resolved that regular police patrolling shall be ensured by the

concerned Police Stations and that strict legal action shall be in

of illegal sand mining. Copy of the Minutes of Inspection is annexed herewith

itiated in cases

as Annexure-3.

_ That, further a joint inspection was carried out in the supervision of ADM Outer

North/Nodal OfficerJoint Inter State Task Force on 08.04.2026 whereby on
ground situation was inspected and necessary direction were issued to
concerned officials and police department for strict vigilance and

patrolling.Copy of the minutes of the inspection is annexed herewith as

Annexure—4.

. That in compliance thereof, office of SDM Narela has sent several reminders to

the SHO, Police Station Alipur, to submit ATR regarding patrolling in the

Yamuna Pusta area.Copy of the communication is attached herewith as

Annexure-5.

. That, SHO Alipur has submitted Action taken report dated 05.05.2026 stating

that patrolling is being conducted on daily basis in the Yamuna Pusta area. He

has further stated that PS Alipur has registered an FIR and excavator machines
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along with vehicles involved in illegal mining activities have been seized. Copy

of the ATR submitted by the police department is annexed herewith as
Annexure—6.

8. That in order to remove jurisdictional ambiguity and to ensure effective
enforcement, demarcation of the inter-State boundary between Delhi and Uttar
Pradesh is presently being undertaken through a Total Station Machine (TSM)
survey for precise determination of the boundary alignment. The said exercise is

expected to be completed within a period of one month

9. That for proper monitoring of the above issues,a review meeting has been
recently conducted on 04.05.2026 by the undersigned with all concerned
agencies and necessary directions have been issued. Copy of the Minutes of

Meeting is annexed herewith as Annexure—7.

10. That the Answering Respondent further submits that necessary coordination
with all concerned authorities shall be maintained to ensure effective monitoring

and prevention of illegal sand mining in the area in question.

11. It is, therefore, most respectfully prayed that this Hon’ble Tribunal may be
pleased to take the present Status Report on record and pass such further orders

as deemed fit and proper in the facts and circumstances of the case.

District Magistrate
District Outer North, Revenue Department

Govt. of NCT of Delhi
New Delhi

Dated: 06’03'(7*61/6
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OFFICE OF DISTRICT MAGISTRATE, DISTRICT NORTH
REVENUE DEPARTMENT, GNCT OF DELHI
S, SHMA NATH MARG, NEW DELHI
F. No. SDM (Burari)/Min of Meeting/2026/) $§—6¥  Dated: 16/01/2026

MINUTES OF MEETING

Subject: Minutes of the meeting of Joint Inter-State Task Force
constituted in compliance of Order of Hon’ble NGT in OA no.1374/2024
to stop illegal mining of sand from River Yamuna

A VC meeting of Joint Inter-State Task Force was held under the
chairmanship of Worthy Divisional Commissioner, Revenue Department, GNCT
¢" Delhion 16/01/2025 at 11:30 A.M. to discuss the issue of illegal sand
ramng from the Yamuna River in Delhi and adjacent districts of Uttar Pradesh.

The following were present in the meeting:

I. D.M., North East District, Revenue Department, GNCT of Delhi.
2. D.M., Baghpat District, Uttar Pradesh

3. A.D.M., North East District, Revenue Department, GNCT of Delhi
1. A.D.M., Finance, District Ghaziabad, Uttar Pradesh.

5. A.D.M., Judicial, District Baghpat, Uttar Pradesh.
6. SDM, Burari, District North, Delhi.

7. SDM, Karawal Nagar, District North East, Delhi.
8. Tehsildar, Karawal Nagar, District North East, Delhi.
Y. AE, I&FC Department, Delhi.

10. ACP, Timarpur, Delhi

At the outset, Worthy Divisional Commissioner, Revenue Department,
GNCT of Delhi welcomed all present in this meeting. Worthy Divisional
Comrmssioner apprised the officers present regarding the purpose for calling
this mecting and highlighted the various aspects of illegal sand mining from
Yamuna River being done and the need to take strict and exemplary action on
all such wrongdoers. It was informed that no permit for sand mining in any
arca of Delhi has been given to anyone and all such sand mining are totally
illegal on which the strict action as per law for violation of relevant provisions
of law is required to be taken. It was highlighted that the Hon'ble Chief Minister
of Delhi and Hon’ble Chief Minister of Uttar Pradesh have sent letters for irter-
state coordination among the authorities to stop illegal sand mining.

4

After detailed discussions on the measures to stop completely illegal

sand mining from Yamuna River in the area of Delhi and Utlar Pradesh and to
. rease survelllance actions, the following decisions were taken:




I Dur

) ) 5
J’\,:—L’\]\“:p ;‘\l:,:./,]);:\l.‘::i, regard) | -‘-m:n'rnlinn of I;'rlfl |)'»r(|(',l'il1;§ I-mrn::n::a:
It IS e d”“"i]“ \[ on of l?z.*lln with Ghaziabod District ”}f“U': s "“,”?".‘ [
the Ste & j oadentify the land pertaining to speciflic 51""(1'V'f"""] o
ate. Further he stated (hat the demarcation was proposed earlier but
due (o fTood situation al that time, the same could not be conducted in the
Year 202‘5’& In this regard it was decided to initiate the process of
(ivnmrmnon of such borders ai Yamuna river on priority basis. DM (North
East) proposed that the table top excrcise with the ADM (Ghaziabad) and
Other revenue Authoritics of District Ghaziabad with ADM (North East),
ADM (North), SDM (Burari) and SDM (Karawal Nagar) may be done in the
Office of District Magistrate (North East), Nand Nagri, Delhi on 22.1.2026
regarding which meeting notice will be issued. The same was agreed for
the compliance by the concerned authorities.

(Action: A.D.M. Ghaziabad, ADM (North East),
ADM (North),SDM Burari & SDM, Karawal Nagar)

me 1the ¢ sl Il 7 = 5
£ the course of mrvmﬁﬁ@uw was raised by the A.D.M. (Finance),
2

It was decided to conduct a Joint inspection of the arcas around Jagarpur

village of Delhi and Tronica City by the team comprising of Officers of

District Ghaziabad, SDM Burari & SDM Karawal Nagar on 17/01/2026 at

11:00 A.M., to ascertain and stop the illegal sand mining site (s) in
question. The meeting point will be Soniya Vihar Sports Complex.

(Action: A.D.M. Ghaziabad,

SDM Burari & SDM, Karawal Nagar)

3. It was also decided to establish better coordination between the border
sharing district authorities of Delhi and Uttar Pradesh, so that necessary
information and inputs may be shared and accordingly immediate action
may be taken by the concerned offices in order to stop the illegal sand

mining from the Yamuna River.

(Action: Ghaziabad, Baghpat Districts of UP and
North East, North and Outer North Districts of Delhi)

4. ACP, Timarpur was directed to conduct frequently surveillance of these
illegal sand mining sites and all roads of the adjacent area of sand
mining sites and to take appropriate action as per relevant Act/Rules.
FIR may be filed in all such cases of illegal sand mining and share the
details also with the concerned SDM office. It was decided that FIR under
relevant provisions of law would be filed and this matter should not be
considered for only Kalandara/ imposition of penalty as this is serious
matter of theft of minor minerals, environmental degradation and
damage. Regular vehicle checking drive may also be conducted in all the
arcas near the sand mining sites and take appropriate action against
such violators, if any. It was also emphasized to conduct an enquiry and
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: plamts regarding illegal sand mining were received in his district
and pl"mnp! action was taken bv them. However, District Baghpat
Authoritv was dirccted to participate in inter-state task force constituted
M comphance of directions of the Hon'ble NGT. It was decided that ADM
(Outer North) will conduct meeting with concerned revenue authorities of
Baghpat District to undertake the demarcation of boundaries between
Outer North District of Delhi and Baghpat District of UP.

(Action: DM, Outer North and ADM, Outer North)

It was highlighted that since the illegal sand mining from the Yamuna
River 1s happening in Delhi side and Uttar Pradesh side, hence the
meetings of Joint Inter State Task Force should be held more frequently.
Thgre is need for involvement of all concerened officers of Revenue and
Police Department in this matter to stop completely illegal sand mining
and to share the intelligence / information regarding illegal sand mining,
so that prompt action may be taken by the concerned offices.

The meeting was ended with vote of thank to the Chair.

(VIJAY SINGH MALIK)
DANICS
SDM BURARI

Copy for information and necessary action to;

D.M., District Ghaziabad, Collectorate Compound, Rajnagar, Ghaziabad-

Uttar Pradesh -201001.
D.M., District Collectorate Office, Baghpat, Uttar Pradesh - 250609

DCP, North District, Civil Lines, Delhi.
A.D.M. (Finance), District Ghaziabad. Collectorate Compound, Rajnagar,

Ghaziabad- Uttar Pradesh -201001.
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A DM | North East District, Revenue Department, GNCT of Delbl Gfa
IMistrict Magstrate (Nnad Nagari), Nand Nagri Delh

A DM | Judicial, Dhstrict Baghpat, Uttar Pradesh.

SDM, Karawal Nagar. District North East, Delhi O/o District Magistrate
(Nnad Nagan). Nand Nagri Delhi

PS 10 the Divisional Commissioner, Revenue Pepartment, GNCTD
Sham Nath Marg Delhs

P.S to the D.M. North East, Revenue Department, GNCTD.

P S to the D.M. North, Revenue Department, GNCTD5 Sham Nath Marg

Dethi

Tehsildar, Karawal Nagar, District North East, Delhi. O/o District
Magistrate (Nnad Nagari), Nand Nagri Delhi.
AE, I&FC Department, Delhi.

ACP, Timarpur, PS Timar PurDelhi

(VIJAY SINGH MALIK)
DANICS

SDM BURARI
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GOVERNMENT OF NATIONAL CAPITAL TERRITORY OF DELHI
OFFICE OF THE SUB DIVISIONAL MAGISTRATE (NARELA)
D.M. OUTER NORTH OFFICE COMPLEX, G.T. KARNAL ROAD, ALIPUR, DELHI-

F. No. MISC/SDM/Narela /2025//4pq Dated /0/02 [0
409-273 24

MINUTES OF MEETING
Subject: Minutes of the meeting held under the Chairmanship of Sub-Divisional
Magistrate (Narela), Outer North District, GNCT of Delhi, for border demarcation
between District Outer North (GNCT of Delhi) and adjoining Districts of
Baghpat/Ghaziabad (Uttar Pradesh) to ensure jurisdictional clarity and to prevent
illegal sand mining activities along the Yamuna River in border areas.

The following officers attended the meeting:

Shri Leetu Singh, Naib Tehsildar, Loni (Uttar Pradesh).
Shri Vipin Tomar, Loni District (Uttar Pradesh).

Shri Arun Kumar, Loni District (Uttar Pradesh).

Shri Himanshu, Sub-Inspector, Police Station Alipur.

Sh Deepak Kumar Tehsildar Narela, Revenue department
Sh Suresh LM DDA Department.

Shri Vinod Kumar, Irrigation & Flood Control Department.
Shri Sarwan, Patwari, Narela, Revenue Department

Shri Santosh, Patwari, Narela, Revenue Department

O NG AW

The Chairperson welcomed all participants and outlined the purpose of the meeting:
to undertake precise demarcation of borders along the Yamuna River with respect to
five villages falling under Narela Sub-Division namely Sungerpur Shadra, Sungerpur
Delhi, Kulakpur, Jhangola, and Palla which adjoin the territories of Uttar Pradesh.

The Chairperson emphasized that jurisdictional ambiguities in these border areas
have facilitated rampant illegal sand mining, resulting in severe environmental
degradation, riverbed erosion, threats to public safety, and violations of the Mines
and Minerals (Development and Regulation) Act, 1957, the Environment (Protection)
Act, 1986, and other relevant laws. It was categorically stated that no lease or
permission for sand mining has been granted in these areas under GNCT of Delhi
jurisdiction, and all such activities are illegal.

The need for effective inter-state coordination between GNCT of Delhi and Uttar
Pradesh authorities was underscored, in line with the directions of the Hon’ble
National Green Tribunal and previous meetings of the Joint Inter-State Task Force.

Decisions Taken
After detailed deliberations and exchange of views on boundary identification issues,
illegal mining hotspots, surveillance gaps, and enforcement mechanisms, the
following decisions were taken:

1. Demarcation of boundaries shall be carried out on a priority basis for all the
identified villages: Sungerpur Shadra, Sungerpur Delhi, Kulakpur, Jhangola,
and Palla.

2. Highest priority shall be assigned to demarcatic
Sungerpur Delhi, and Sungerpur Shadra, being st affected by
illegal sand mining activities.




. A joint inspection/site visit she Bﬁanducted on 11.02.2026, involving
officers from relevant departments, specifically SDM Kherka, SDM Baghpat,
and SDM Loni (Uttar Pradesh) whose jurisdictions adjoin the border areas,
along with representatives from GNCT of Delhi including Delhi Police, Delhi
Development Authority (DDA), Municipal Corporation of Delhi (MCD),
Irrigation & Flood Control Department, and Surveyor. All concerned
departments shall ensure participation.
4. SDM Kherka, SDM Loni, and SDM Baghpat shall bring relevant records on
the date of joint visit, inter alia, details of permissions (if any) granted for
paths/approaches in their respective areas, including dates of issuance and
validity periods.
A joint patrolling team of Delhi Police stands constituted for the border areas.

o

All concerned authorities shall ensure close coordination, prompt sharing of
intelligence /information on illegal sand mining, and immediate enforcement action
against violators. Follow-up mectings of the Joint Inter-State Task Force shall be
convened regularly to monitor compliance and address emerging issues.

Sub-Divisional Magistrates (Kherka, Loni & Baghpat - Uttar Pradesh)

The Sub-Divisional Magistrates of Kherka, Loni, and Baghpat shall participate in the
joint inspection/site visit on 11.02.2026 at 11:00AM with the gathering point at on
Village Jahngola Sank No 7 Delhi. They shall bring relevant records including details
of permissions, if any, granted for paths, approaches, or other activities in their
respective areas adjoining the border, including dates of issuance and validity
periods, and ensure coordination with Delhi authorities for effective demarcation and
enforcement. The concerned SDMs shall ensure that Uttar Pradesh Police provides
necessary assistance and support during the joint visit and facilitates the
dismantling of any unauthorized pillars, khambas, or structures along the border to
enable accurate demarcation. They shall also coordinate with Delhi Police for joint
patrolling and enforcement activities in border areas.

SHO Alipur
The Station House Officer, Police Station Alipur has been directed to conduct

regular patrols, including daily inspections, with special focus on vulnerable sites
prone to illegal sand mining activities. Daily reports shall be submitted to the
office of the Sub-Divisional Magistrate {Narela) detailing inspections conducted,
incidents detected, preventive and enforcement actions taken, and cases
registered, if any. The SHO, PS Alipur shall ensure participation of police
personnel in the joint inspection/site visit scheduled for 11.02.2026 and extend
full cooperation and support to other departments during the demarcation
exercise and subsequent enforcement operations.

Irrigation & Flood Control Department
The Irrigation & Flood Control Department has been tasked with m

) ' © ' aintaining
L:()n_l.muuus vigil along the Yamuna riverbanks in the identified border areas
Daily reports shall be submitted to the office of the Sub-Division -
(Narela) regarding any observed illegal activities, encro:
The department shall participate in the  joint

al Magistrate
r violations.
visit on

20\



N\

10

11.02.2026 and provide tecllni8.l6i4uts and assistance during the
demarcation exercise as required.

llevenue Department ( Tehsildar & Halqa Patwaris)

The Revenue Department shali provide all relevant land records, revenue
maps, and cadastral details pertaining to the border villages for the
\ demarcation exercise. They shall assist in identification and verification of
boundary markers and revenue landmarks during the joint inspection and
coordinate with their counterparts from Uttar Pradesh for seamless data
exchange and record verification.

Delhi Development Authority (DDA)
The Delhi Development Authority shall participate in the joint inspection/site
visit on 11.02.2026 and provide inputs on land use, planning, and
development regulations applicable to the border areas. The authority shall
assist in identification and removal of unauthorized constructions or
encroachments, if any.
' Municipal Corporation of Delhi (MCD)

The Municipal Corporation of Delhi shall participate in the joint
inspection/site visit on 11.02.2026 and provide necessary support for civic
infrastructure assessment and enfertement in the border areas.

VISIONAL MAGISTRATE (NARELA)
OUTER NORTH DELHI
To,
’ All Concerned Officer/Officals
Copy for information
1. OSD to Chief Minister( Delhi ) office of 3rd Delhi Secretariat, IP Estate, New

Delhi, Delhi 110002 - for kind information.

2. SO to Chief Secretary, GNCT of Delhi - for kind information.

3. PS to Principal Secretary (Revenue) UP 2nrd Floor Lucknow Shashtri Bhawan
UP 226001 for kind information.

4. PS to Commissioner of Police, Delhi - for kind information.

PS Divisional Commissioner, GNCT of Delhi - for kind information.

District Magistrate (Outer North ) /District Magistrate (North-East) — for

information.

DM Ghaziabad / DM Baghpat (U.P.) - for information.

Director, DDA - for information and necessary action.

Deputy Commissioner (MCD) Narela Zone, Opp. PS Narela, Delhi-42

10.Chief Engineer, Irrigation & Flood Control Dept. - for information.

11. PA to Commissioner, Transport Dept. - for information.

12.ACP, Badli to ensure police participation in the joint inspection scheduled on
11.02.2026 and in ongoing surveillance/ patrolling.

13.Guard File ‘

o o
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/ GOVERNMENT OF NATIONAL CAPITAL TERRITORY OF DELHI

OFFICE OF THE SUB DIVISIONAL MAGISTRATE (NARELA)
D.M. OUTER NORTH OFFICE COMPLEX, G.T. KARNAL ROAD, ALIPUR, DELHI-

F. No. MISC/SDM/Narela/2025 | 105 Dated |/ |3|202£

MINUTES OF JOINT INSPECTION / SITE VISIT
Subject: Minutes of the Joint Inspection and Site Visit conducted on 05th March
2026 for precise demarcation of inter-state borders along the Yamuna River
between District Outer North (GNCT of Delhi) and adjoining Districts of

Baghpat/Ghaziabad (Uttar Pradesh) to ensure jurisdictional clarity and to prevent
illegal sand mining activities.

The joint inspection was conducted as per the above references at the assembly point
Village Jhangola, Shank No. 7, Delhi on 085.03.2026 at 12:00 PM. The team physically
mnspected the Yamuna river banks and adjoining border areas falling within the
territonal jurisdiction of villages Sungerpur Delhi, Sungerpur Shadra, Tehri Daulatpur,
Kulakpur, Jhangola, & Palla.

The following officers attended the joint inspection:

1. Shn Deepak Kumar, Tehsildar Narela, Revenue Department GNCTD

2. Shn Vipin Tomar, Lekhpal, SDM Loni (Uttar Pradesh)

3. Shri Suresh Narwal, P.S. Alipur, Delhi Police. GNCTD

4. Shni Himanshu Chauhan, Junior Engineer, Irrigation & Flood Control
Department, GNCTD

5. Shri Ajay Hooda, Assistant Engineer, Irrigation & Flood Control Department.
GNCTD

6. Shri Himanshu, Patwari, Delhi Development Authority (DDA) GNCTD.

All participants were welcome and briefed about the purpose of the inspection in light
of rampant illegal sand mining, environmental degradation, riverbed erosion, and
violations of the Mines and Minerals (Development and Regulation) Act, 1957,
Environment (Protection) Act, 1986, and directions of the Hon’ble National Green
Tribunal. It was reiterated that no lease/permission for sand mining has been granted in
these areas under GNCT of Delhi jurisdiction and all such activities are strictly illegal.

After detailed site inspection, boundary verification, and deliberations with Uttar
Pradesh counterparts, the following decisions and directions were taken unanimously:

1. Demarcation of inter-state boundaries shall be carried out on priority basis for all
the 1dentified villages, of outer north namely Sungerpur Shadra, Sungerpur Delhi,
Kulakpur, [hangola, Palla, and Tehri Daulatpur. In line with Delhi Police & North East
Department Highest priority shall be assigned to villages Jhangola, Sungerpur Delhi,
and Sungerpur Shadra, being the most critically affected by illegal sand mining
activitios (Action : All Concerned Department)

During the joint inspection, Shri Vipin Tomar, Lekhpal from SDM Loni (Uttar Pradesh)
was prosont. It was mutually agreed and assured that officia SPM Loni shall
remain available during the entire demarcation exercise and/sha

records for boundary verification. Further, SDM Kherka and 5




requested to make themselves and t81616 available along with all necessary records
during the demarcation process so that the exercise can be completed expeditiously
and illegal sand mining activities can be eliminated. (Action: Uttar Pradesh
Authorities (SDM Loni, Kherka & Baghpat)

2. In continuation of the directions contained in Order dated 29/01/2026 vide F. No.
MISC/SDM/Narela/20256/13-127, the SHO, P.S. Alipur shall ensure daily round-the-
clock patrolling with special emphasis on night vigil in the identified border areas.
The police shall also clearly demarcate and submit in writing the specific areas and
boundaries falling under their jurisdiction for patrolling purposes. A daily report
detailing patrolling conducted, inspections undertaken, preventive and enforcement
actions taken, incidents reported, and FIRs registered, if any, shall be submitted to the
office of the undersigned by 10:00 AM of the following day without fail. Prompt
registration of FIRs and seizure of vehicles and machinery found involved in illegal sand
mining shall be ensured without exception. (Action :Delhi Police (SHO,
P.S Alipur)

3. Irrigation & Flood Control Department shall maintain daily patrolling and continuous
vigil along the Yamuna riverbanks in the identified border areas. The Department may
seek necessary police assistance as and when required for effective enforcement. A
daily report regarding any observed illegal activities, encroachments, or violations
shall be submitted to the office of the undersigned by 10:00 AM of the following day.

(Action :Irrigation & Flood Control Deprtment )

4. DDA shall provide detailed inputs on land use planning and development regulations
applicable to the border areas. Assistance shall also be extended for the identification
and removal of any unauthorised constructions or encroachments, if found during future

inspections. (Action :Delhi Development Authority (DDA)

5 The directions issued vide Minutes dated 10/02/2026 shall continue to remain in
force. Accordingly, all relevant land records, revenue maps, and cadastral details shall
be made available; assistance shall be extended for identification and verification of
boundary markers; and close coordination shall be maintained with Uttar Pradesh
counterparts. Strict field vigil shall be maintained and daily field visit reports, with geo-
tagged photographs wherever possible, shall be submitted to the Tehsildar Narela and
SDM Narela by 10:00 AM of the following day. Any instance of illegal sand mining or
excavation shall be immediately reported to the Police and SDM Narela

(Action : Revenue Department (Tehsildar Narela & Halqa Patwaris)

6. Additional Action :

» Close coordination, regular communrication, and real-time infor ‘q\ipns\s aring
shall be maintained between Delhi Police, the Irrigation GG
Department, Revenue Department, DDA, and Uttar Pradesh au
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Any illegal sand mining or e&@lon activity detected shall be immediately

stopped, machinery and vehicles seized, and legal action initiated without delay

in accordance with Order dated 29/01/2026.

All members shall mandatorily submit their daily action-taken reports by 10:00

AM of the following day directly to the office of the undersigned.

The Day & Night Joint Inspection Team constituted vide Order dated 29/01/2026

shall continue to function in tandem with the above directions.

The team may co-opt any other officer/official or seek assistance from any other

department or agency, as required.

* This arrangement shall continue until further orders and shall be reviewed
periodically.

1 Concerned Agencies)

s(éﬁ/

ADITYA KUMAR JHA

NARELA DISTRICT OUTER NORTH

To,
A1l Concerned Officer/Officals

Copy for information .
1. District Magistrate (Outer North) /District Magistrate (North-East) - for

information.
DCP Outer North P.S Samaypur Badli Delhi- for information.
DM Ghaziabad / DM Baghpat (U.P.) - for information.
Director, DDA - for information and necessary action.
Deputy Commissioner (MCD) Narela Zone, Opp. PS Narela, Delhi-42
Chief Engineer, Irrigation & Flood Control Dept. — for information.
PA to Commissioner, Transport Dept. — for information.
ACP, Badli to ensure police participation in the joint inspection scheduled on
11.02.2026 and in ongoing surveillance/ patrolling.
9. Guard File
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GOVERNMENT OF NCT OF DELHI
OFFICE OF THE SUB-DIVISIONAL MAGISTRATE (NARELA)
DISTRICT OUTER NORTH, D.M. OFFICE COMPLEX, G.T. KARNAL ROAD, ALIPUR,
DELHI

F.N0.2690/SDM/AP/2025/ 3949 Dated:0§ o\ |&02 |

MINUTES OF THE JOINT INSPECTION

The joint inspection was conducted under the supervision of ADM, Outer
North/Nodal Officer Joint Inter State Task Force on 08.04.2026 at 12:30 PM at the
assembly point Village Jhangola, Shank No. 7, Delhi. The team physically inspected
the Yamuna river banks and adjoining border areas.

The following officers attended the joint inspection:

SDM Narela (District Outer North)

Deputy Director, DDA (LM)

Tehsildar Narela, (District Outer North)

SHO Alipur, District Outer North

Assistant Engineer, Irrigation & Flood Control Department. GNCTD

Shri Vipin Tomar, Lekhpal, SDM Loni (Uttar Pradesh)

Shri Himanshu Chauhan, Junior Engineer, Irrigation & Flood Control
Department, GNCTD

8. Shri Himanshu, Patwari, Delhi Development Authority (DDA) GNCTD.

R4S o ol S

All participants were welcome and briefed about the purpose of the inspection in light
of rampant illegal sand mining, environmental degradation, riverbed erosion, and
violations of the Mines and Minerals (Development and Regulation) Act, 1957,
Environment (Protection) Act, 1986, and directions of the Hon’ble National Green
Tribunal. It was reiterated that no lease/permission for sand mining has been granted
in these areas under GNCT of Delhi jurisdiction and all such activities are strictly
legal.

After detailed site inspection, no active sand mining issue was seen. Further, after
deliberations with concerned agencies, the following decisions and directions were
taken unanimously:

1. Demarcation of inter-state boundaries: The demarcation process has been
initiated and relevant revenue records are being reconciled. The demarcation
shall be completed in time bound manner on priority basis carried out on
priority basis for all the identified villages. During the joint inspection, it was
mutually agreed and assured that officials from SDM Khekra shall remain
available during the entire demarcation exercise and shall provide all relevant
records for boundary verification.

(Action: concerned SDM)

FY
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In continuation of the directions contained in Order dated 29/01/2026 vide F.
No. MISC/SDM/Narela/2025/13-127, the SHO, P.S. Alipur shall ensure
daily round-the-clock patrolling with special emphasis on night vigil in the
identified border areas. The police shall also clearly demarcate and submit in
writing the specific areas and boundaries falling under their jurisdiction for
patrolling purposes. A daily report detailing patrolling conducted, inspections
undertaken, preventive and enforcement actions taken, incidents reported,
and FIRs registered, if any, shall be submitted to the office of the undersigned
by 10:00 AM of the following day without fail. Prompt registration of FIRs and
seizure of vehicles and machinery found involved in illegal sand mining shall
be ensured without exception.

(Action :Delhi Police (SHO, P.S Alipur)

Irrigation & Flood Control Department shall maintain daily patrolling and
continuous vigil along the Yamuna riverbanks in the identified border areas.
The Department may seek necessary police assistance as and when required
for effective enforcement. A daily report regarding any observed illegal
activities, encroachments, or violations shall be submitted to the office of the
undersigned by 10:00 AM of the following day.

(Action :Irrigation & Flood Control Deprtment )

DDA shall provide detailed inputs on land use planning and development
regulations applicable to the border areas. Assistance shall also be extended
for the identification and removal of any unauthorised constructions or
encroachments, if found during future inspections.

(Action:Delhi Development Authority (DDA)

The directions issued vide Minutes dated 10/02/2026 shall continue to
remain in force. Accordingly, all relevant land records, revenue maps, and
cadastral details shall be made available; assistance shall be extended for
identification and verification of boundary markers; and close coordination
shall be maintained with Uttar Pradesh counterparts. Strict field vigil shall be
maintained and daily field visit reports, with geo-tagged photographs wherever
possible, shall be submitted to the Tehsildar Narela and SDM Narela by 10:00
AM of the following day. Any instance of illegal sand mining or excavation
shall be immediately reported to the Police and SDM Narela

(Action: Revenue Department (Tehsildar Narela & Halqa
Patwaris)

Close coordination, regular communication, and real-time information sharing
shall be maintained between Delhi Police, the Irrigation & Flood Control
Department, Revenue Department, DDA, and Uttar Pradesh authorities.

15
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Action: all concerned department

All Concerned Officer/Officials

Copy for information:

1.

® NG R W

b

District Magistrate (Outer North) /District Magistrate (North-East)- for
information.

DCP Outer North P.S Samaypur Badli Delhi- for information.

DM Ghaziabad /DM Baghpat (U.P.) - for information.

Director, DDA - for information and necessary action.

Deputy Commissioner (MCD) Narela Zone, Opp. P.S. Narela, Delhi-42

Chief Engineer, Irrigation & Flood Control Dept. - for information.

PA to Commissioner, Transport Dept. — for information.

ACP, Badli to ensure police participation in the joint inspection scheduled on
11.02.2026 and in ongoing surveillance/ patrolling.

Guard File

e ot
Sub-Divisional Magisttat¢ (Narela)
District Outer North

16



Y REMINDER IV

GOVERNMENT OF NATIONAL CAPITAL TERRITORY OF DELHI
OFFICE OF THE SUB DIVISIONAL MAGISTRATE (NARELA)
D.M. OUTER NORTH OFFICE COMPLEX, G.T. KARNAL ROAD, ALIPUR,
DELHI-

F. No. MISC/SDM/Narela /2025/_3p /- /| Dated 0 9/gy 2024

To,
The ACP (Alpur)
Office of P.S Ahpur
Delhi-110036

Subject: Non-submission of Action Taken Reports (ATRs) regarding enforcement
actions against illegal sand mining activities along the Yamuna river banks in
Narela Sub-Division.

Sir,
With reference to Office Order No. F. No. MISC/SDM/Narela/2025/113-127

dated 29/01/2026, vide which a Joint Inspection Team was constituted with a view to
preventing, detecting, and curbing illegal sand mining/ earth extraction activities along
the Yamuna niver banks falling within the territorial jurisdiction of villages Sungerpur
Delhi, Sungerpur Shadra, Tehri Daulatpur, Jhangola, Kulakpur, and adjoining areas
under Narela Sub-Division, it is brought to your notice that directions were issued to the
Station House Officer (SHO), Alipur to submit daily status report regarding patrolling
conducted & mspection undertaken for onward submission.

In view of the above, you are requested to direct the concerned to furnish all
pending ATRs/daily reports from the date of issuance of the Order (i.e., 29/01/2026) till
date. along with comprehensive details of patrolling conducted, inspections
undertaken. actions taken, seizures effected, cases registered, and any other relevant
information, to this office without further delay positively.

It is further submitted that continues non appearance of SHO Alipur in important
meetings of the sub division i.e. STF Meeting dated 14.01.2026 & Sand Mining UP -Delhi
Coordinate Meeting dated 06.02.2025 is being brought to your notice for further

nocessary action your end to ensure attendance.
ADITY:jl&/MAR JHA

SUB DIVISIONAL MAGISTRATE NARELA
NARELA DISTRICT OUTER NORTH

Copy to:
| ‘Tehsdar Narela for necessary action

9 SHO Alipur P S Ahpur Delhi-110036

PA to DCP Outer North for kind information
pA to DM Outer North for kind information
O to ADM Outer North for kind information

o

J
1

a
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/ REMINDER Il

F DELHI |
ERNMENT OF NATIONAL CAPITAL TERRITORY O ..
A0 G, OF THE SUB DIVISIONAL MAGISTRATE (NARELR)
1. OUTER NORTH OFFICE COMPLEX, G.T. KARNAL ROAD, KLIPUR,
DELHI-

/No. MISC/SDM/Narela /2025/ 243 - 39 Dated 23]3 202

lo,
The ACP (Alipur)
Office of P.S Alipur
Delhi-110036

! | |
| Subject: Non-submission of Action Taken Reports (ATRs) regarding enft.)rcemen
he Yamuna river banks i1t Narela

! actions against illegal sand mining activities along t
Sub-Division.
S
| | -127 dated
With reference to Office Order No. F. No. MISC/SDMfNaJ‘fela/ZQZS/ 33 o
29/01/2026, vide which a Joint Inspection Team was constituted with a view 0 P ,
activities along the Yamuna

| detecting, and curbing illegal sand mining/earth extraction _

| river banks falling within the territorial jurisdiction of villages Sungerpur Delhi, S“I;Qegpu:.

J Shadra, Tehri Daulatpur, Jhangola, Kulakpur, and adjoining areas unfier Nare ao by
Division, it 1s brought to your notice that directions were issued to the Station Hou'se c:i:er
(SHO), Alipur to submit daily status report regarding patrolling conducted & inspection

undertaken for onward submission.

In view of the above, you are requested to direct the concerned to furnish all pending
ATRs/daily reports from the date of issuance of the Order (i.e., 29/01/2026) till date, along
with comprehensive details of patrolling conducted, inspections undertaken, actions taken,
seizures effected, cases registered, and any other relevant information, to this office without
further delay positively.

It is further submitted that continues non appearance of SHO Alipur in important
meetings of the sub division i.e. STF Meeting dated 14.01.2026 & Sand Mining UP -Delhi
Coordinate Meeting dated 06.02.2025 is being brought to your notice for further necessary
action your end to ensure attendance.

Copy to:
1. Tehsildar Narela for necessary action
2. SHO Alipur P.S Alipur Delhi-110036
3. PAto DCP Outer North for kind information
4. PA to DM Outer North for kind information
S. PAto ADM Outer North for kind information



REMINDER II 1 9
GOVERNMENT OF Nm'rma] carrm. TERRITORY OF DELHI
OFFICE OF THE SUB DIVISIONAL MAGISTRATE (NARELK)
D.M. OUTER NORTH OFFICE COMPLEX, G.T. KARNAL ROAD,

I ALIPUR, DELHI-
F. No. MISC/SDM/Narela /2025/ | i Dated 09{03|2.004
To,

The ACP (Alipur)

Office of P.S Alipur

Delhi-110036

Subject: Non-submission of Action Taken Reports (ATRs) regarding
enforcement actions against illegal sand mining activities along the Yamuna
river banks in Narela Sub-Division.

Sir,
With reference to Office Order No. F. No. MISC/SDM/Narela/2025/113-121

dated 29/01/2026, vide which a Joint Inspection Team was constituted with a view

to preventing, detecting, and curbing illegal sand mining/earth extraction activities

along the Yamuna river banks falling within the territorial jurisdiction of villages

Sungerpur Delhi, Sungerpur Shadra, Tehri Daulatpur, Jhangola, Kulakpur, and
adjoining areas under Narela Sub-Division, it is brought to your notice that
directions were issued to the Station House Officer (SHO), Alipur to submit daily
status report regarding patrolling conducted & inspection undertaken for onward
submission.

In view of the above, you are requested to direct the concerned to furnish all
pending ATRs/daily reports from the date of issuance of the Order (ie.,
29/01/2026) till date, along with comprehensive details of patrolling conducted,
inspections undertaken, actions taken, seizures effected, cases registered, and any
other relevant information, to this office without further delay positively.

It is further submitted that continues non appearance of SHO Alipur in
important meetings of the sub division i.e. STF Meeting dated 14.01.2026 & Sand
Mining UP -Delhi Coordinate Meeting dated 06.02.2025 is being brought to your
notice for further necessary action your end to ensure attendance.

ADITYA KUMAR JHA
SHIVISIONAL MAGISTRATE NARELA
NARELA DISTRICT OUTER NORTH

Copy to:
1. Tehsildar Narela for necessary action -
2. SHO Alipur P.S Alipur Delhi-110036
3. PA to DCP Outer North for kind information
4. PAto DM Outer North for kind information
5. PAto ADM Outer North for kind information



8 7 4 REMINDER-]

GOVERN
MENT OF NATIONAL CAPITAL TERRITORY OF DELHI

OFFICE OF THE SUB DIV1
SIONAL MAG
ISTRATE (NARELA
)

A. OUTER NORTH EX

L. QUi OFFICE COMPLEX, G

No .Y TV .T. KARNA

No. MISC/SDM/Narela 72025/ | bbs f?" o.r. AL ROAD, ALIPUR, DELHI

T oued g2

The ACP (Alipur)
Office of P.S Alipur
Delhi-110036

] H-»Subxn‘ sion Of H :t T l
Sub eCl. IQO 3 : .
] ga,di‘!lg el‘IOICEment ale!lS

against illegal sand minin ‘otes
g activitie al
Sir. s along the Yamuna river banks in Narela Sub-Division.

With reference to Office Order No. F
i a Joint - . o. F. No: M[SC/SDM/Narela/ZOZS/l13—127 dated 29/01/2026, vide
pection Team was constituted with i : ] .
llegal sand mmin : a view to preventing, detecting, and curbing
ga ning/earth extraction activities along the Yamun ; ank . n
territonal jurisdiction of villages Sun i 8 sives falling within (¢
Rul 1 adioin g gerpur Delhi, Sungerpur Shadra, Tehri Daulatpur: Jhangola,
akpur. and adjoiung greas under Narela Sub-Division, it is brought to your notice that directions
were 1ssued to the Station House Officer (SHO), Alipur to submit daily status report regarding
patrolling conducted & inspection undertaken for onward submission.
In view of the above, You are requested to direct the concerned to furnish all pending ATRs/daily
date of issuance of the Order G.e. 29/01/2026) till date, along with comprehensive
inspections undertaken, actions taken, seizures effected, cases
this office without further delay positively-

reports from the
detalls of patroling conducted,
registered. and any other relevant information, to

It is further subrutted that continues non appearance of SHO Alipur in important
& Sand Mining UP -Delhi Coordinate Meeting dated

division i.e. STF Meeting dated 14.01.2026
o ensure attendance.

. ce for further necessary action your endt
Mo‘&’_‘ v

meetings of the sub

06.02.2025 is being brought to your notice

Copy to:
|, Tehsidar Narela for necessary action

SHO Alipur p.S Alipur Delhi-1 10036

PA to DCP Outer North for kind information
pA to DM Outer North for kind information
PA to ADM Quter North for kind information

QW
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GOVERNMENT OF NATIONAL CARYTAI-§ERRITORY OF DELHI 21

/- OFFICE OF THE 8UB DIVISIO
/ , ISTRATE (NARELA
/ / ,, OUTER NORTH OFFICE COMPLEX, G.T. KARNAL Ro}m, ALIPI)JR. DELHI-
Dated |0|oL! e

4 The ACP (Ahpur)
OMce of P.S Alipur
Delh 110036
at actions agalnst

ce repoft regarding enforceme
Sub-Division.

Subject: Submission of Daily Complian
Yamuna river banks {n Narela

(llegal sand mining activities along the
arela/2025/113-127 dated
d with a view to preventing,
es along the Yamuna river
of villages Sungerpur Delhi, Sungerpur
ng areas under Narela Sub-
d to the Station House Officer
g conducted & inspection

F. No. MlSC/SDM/N
am was constitute
h extraction activiti

With reference to Office Order No.
29/01/2026, vide which a Joint Inspection Te
detecting, and curbing illegal sand mining/eart
banks falling within the territorial jurisdiction
Shadra, Tehri Daulatpur, Jhangola, Kulakpur, and adjoini
Duwvision, it 1s brought to your notice that directions were issue
(SHO), Alipur to submit daily status report regarding patrollin

undertaken for onward submission.
med to furnish all pending

€. 29/01/2026) till date, along
s undertaken, actions taken,
office without

ve, you are requested to direct the conce

the Order (i
ted, inspection
+ relevant information, to this

In view of the abo
ATRs/daily reports from the date of issuance of
with comprehensive details of patrolling conduc
seizures effected, cases registered, and any othe
further delay positively.

It is further submitted that continues non appearance of SHO Alipur in important meetings
f the sub division i.e. STF Meeting dated 14.01.2026 & Sand Mining UP Delhi Coordinate

Meeting dated 06.02.2025 is being brought to your notice for further necessary action your

end to ensure attendance.
!

SUB DIVISIONAL MAGIST
NARELA DISTRICT OUT

Copy to: |
| Tehsildar Narela for necessary 7 tion

SHO Alipur P.S Alipur Delhi-110036

PA to DCP Outer North for kind information
PA to DM Outer North for kind information
PA to ADM Outer North for kind information

A wo
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Gogg?gggl;r OF mﬂom&ZQ TERRITORY O7 DELHI
\ THE 8UB DIVISIONAL MAGISTRATE (NARELA)

p.M. OUTER NORTH OFFICE COMPLIX, G.T. KARNAL ROAD, ALIPUR, DELHL

r No. MISC/BDM/Nareln /2028///3_ |23 " Datad 29|

WHEREAS reports have been recelved regarding rampant illegal sand mining 6¢
yamuna nver banks falling within the tervitorial jurisdiction of villages Sungerpuf Delhl,
Sh°d"‘fTCh” Daulatpur, Jhangola, and Kulakpur of Narela Sub-Division p
and B of village Jhangola, where large-scale sand mining acuvities have

AND WHERE.A‘S such illegal activilies are causing severe environmental degradation,
threat to public safety, and violation of various etatutory pro
Mines and Minerals (Development and Regulation) Act, 1957, the

Uvitles wlong the
Sungerpur
articularly in Shank No 6, 7,
been reported:

riverbed erosion,

vislons Including but not limited to the
Environment (Protection) Act, 1986,

and the rules and regulations framed thereunder;

AND WHEREAS 1n view of the gravity of the situation and In ord
ymmediate sringent action againat such illegal sand min
necessary and expedient in public interest to constitute a

er to prevent, detect, curb and take
{ng/earth extraction activities, it is considered
high-powered Joint Inspection Team with

jmmediate effect,

The

]

team shall operate within the Yamuna river banks and adjoining are

junsdiction of villages Sungerpur Delhi, Sungerpur Shadra,
any other arcas under Narela Sub-Division along the Yamuoa river.

as falling within the territorial
Tehri Daulatpur, Jhangola, Kulakpur, and

S __,J_,’.‘JEE‘ Team i

SrNo DayTeam
1 |. Deepak Kumar  Tehsidar  Nasela, l 1. Deepak Kumar, Tehsildar
Revenue Department. , Narela, Revenue Department.
2 Sh Swarn Patwari Revenue Department. | 2. Sh Santosh Dutr Patwari
3 Sh Amit Delhi, (Head Constable) Delhi Revenue Department
police P.S Alipur . Sh Sanjecv (Head Constable)
4. Sh Ajay, (Consstable) Delhi Police P.S Delhi Police, P.S Alipur
Alipur Sh Ajay (Constable ) Delhi
s I | Police, P.S Alipur

Tehsildax, Rarela ) )
.« To conduct regular inspections from the revenuc and administrative perspective.

. To identify and report any unauthorized/illegal occupation, excavation, or sand lifting
activities on govemmcm/ revenue land and riverbed areas.

. To inform the police authorities (ACP/Station House Officer) immediately upon
detection of any illegal activity for initiation of legal action under appropriate

provisions of law. '
. To coordinate with Halqa Patwaris for eflective field-level vigilance and timely

reporting.
. To submit daily reports to the O/o undersigned without fail.
Halqa Patwarl (concerned villages)
> To maintain strict and continuous vigil in the field and regularly monitor the Yamuna

river banks within their respective revenue Jjurisdictions.
To immediately report any suspicious/illegal activity to the Tehsildar and Police

authorities.
. To submit daily field visit reports (including photographic evidence/geo-tagged
photographs, wherever possible] to the Tehsildar and SDM Narela until further

orders.

S8HO, Alipur
« To supervise overall pelice arrangements and deployment in the villages along

Yamuna river banks.
« To depute beat officers/police personnel for round-the-clock patrolling and
surveillance, with special emphasis on night vigil to prevent illegal sand mining
activities, and share duty chart with the 0/o undersigned,
To ensure prompt registration of FIRs/cases under appropriate sections of law and
immediate seizure of vehicles, machinery (JCBs, tractors, dumpers, loaders, et
and other equipmcnt/ materials involved in illegal activities, . » siel,
¢ To provide necessary police assistance. an f . .
and enforcement operations. A Quring joint inspections, raids,
S
<




~ight-time survedlance to curb clandegy;

y subm“ daily reports to
mspections underlnkcn. prev ¥

V10 undergjgn,
Entive/enforc gned re

ement acyjq ding patrolling cong

CAsCH regitereq,
‘SPCCHQRS shall be OOnduCted dun'ng bo[h da

to nBOpemgozgd night hours, with speciay emphasis on

Any illegal sand mining/excavation '

' » and |

Close coordination, regular communication, gy

effective enforcement and to ensure q coordingtad approach
All Members shall mandatorily submit they g "

: _ Y action-taken reports by 10:00 AM of the

followng day directly to ;he office of undersigned, detailing actlonsptakan,ybwidents rep(:{ned.

sewzures made, cases registered, and Suggestions for further improvement, if

per law without any dclay.‘
maintained for

( \
UBDIVISIONAL MAGISTRATE (N
OUTER NORTH DELHI
fo:
All Concerned officials

Copy for information

w N

14,

OSD to Chief Minister( Delhi) office of 3rd Delhi Secretariat, IP Estate, New Delhi, Delhi
110002 - for kind informaton.

. SO to Chief Secretary, GNCT of Delhi - for kind information.

PS to Principal Secretary (Revenue) UP 20¢ Floor Lucknow Shashtri Bhawan UP 226001 for
kind inforrnation. ) o _

PS to Commissioner of Police, Delhi - for kxpd mfor.mat-lon. .

PS Divisional Commissioner, GNCT of Delhi - for kind information.

District Magistrate (Quter North ) /District Magistr-ate (North-East) - for information.
DM Ghaziabad / DM Baghpat (U.P.) - for information. ,

SDM LONI/SDM BHAGPAT/SDM KHERKA (U.P) for information

DCP Outer North for information

ACP Alipur to submit daily reports to the undersigned regarding patrolling conducted,

inspections undertaken, preventive/enforcement actions taken, and cases registered.

12.
13.

Director, DDA - for information and necessary action.
Chief Engineer, Irrigation & Flood Control Dept. - for information.

PA to Commissioner, Transport Dept. - for information.
Guard File

o

o

S)

tKATrjum,
DIVISIONAL MAGISTRATE (NARETA

A

OUTER NORTH DEL

23
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ENT o
OFFICE ¢ F NATIONAL CAPITAL TERRITORY OF DELHI
LA)

D.m F
M. OUTER Noppar SUB DIVIS
IONAL N

F.No Mres
- MISC/SDMI /N - ~ DELHI- R
To, /SDM/Narela /2025/3§ 34 -7 “pated Jo /4|26
The ACP ( Alipur)
Office of P.S Alipur

Delhi-110036
g enforcement

TRSs) regardin :
river panks 1n

Subject: .
ject: Non-submission of Action Taken Reports (A
muna

acti i i

ctions against illegal sand mining activities along the Y2
Narela Sub-Division.

Sir,

With reference to Office Order No. F. No. MISC/SDM/Narela/ZOZS/l1‘3-127
dated 29/01/2026, vide which a Joint Inspection Team was constitute

preventing, detecting, and curbing illegal sand m xtraction activities alongd
lling within the territorial ju n of villages Sungerpur

angola, Kulakpuf, and adjoining areas
otice that directions were issued to the
port regarding patrolling

ining/earth e
the Yamuna river banks fa risdictio
Delhi, Sungerpur Shadra, Tehri Daulatpur, Jh
under Narela Sub-Division, it is brought to your nt
Station House Officer (SHO), Alipur to submit daily status 1€
conducted & inspection undertaken for onward submission.

o direct the concerned to furnish all
ce of the Order (i.e., 29/01/2026) till
ducted, inspections
d any other relevant

you are requested t

om the date of issuan
nsive details of patrolling con
gistered, an

In view of the above,

pending ATRs/daily reports fr

date, along with comprehe
n, actions taken, seizures effected, cases 1€

undertake
her delay positively.

information, to this office without furt

non appearance of SHO Alipur in important

dated 14.01.2026 & Sand Mining UP -Delhi
your notice for further

It is further submitted that continues
e. STF Meeting

meelings of the sub division 1.
2025 is being brought to

Coordinate Meeting dated 06.02.
necessary action your end to ensure gie .

ADITYA KUMAR JHA
DIVISIONAL MAGISTRATE NARELA
NARELA DISTRICT OUTER NORTH

Copy to:
| Tehsildar Narela for necessary action

2. SHO Alipur P.S Alipur Delhi-1 10036
3 PA to DCP Outer North for kind information
4 PA to DM Outer North for kind information

3.

5. PA to ADM Outer North for kind information '
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Subject: Detailed compliance report regarding allegations of illegal sand
mining in PS Alipur jurisdiction

Kindly reply to your office letter no. F.No.2690/SDM/Narela/2025/4082-93
Dated 30.04.2026 in the subject cited above.

Respected Sir,

In continuation of earlier correspondence on the subject cited above and in
compliance the point-wise detailed report is submitted as under for kind perusal
please:

Background of the Matter: It is respectfully submitted that allegations regarding
illegal sand mining along the Yamuna River banks exactly fallen in the jurisdiction
of PS Burari, North District. However, there is one similar complainant Ravinder
Kumar jurisdiction of PS Alipur regular filling his complaint regarding illegal sand
mining.

Action Taken under Environment Act: Multiple enforcement drives and
inspections were conducted in coordination with Revenue Authorities and SDM
staff. During these operations that Illegal sand mining activities were detected and
immediately stopped & during patrolling one case had been registered vide case
FIR No. 170/2026 Dt. 14.04.2026 /s 303(2)/3(5) BNS & 21(1) MM Act, 10/ASI
Suresh 1162/OND Mob. 8750875438, Accused arrested namely Surender Singh
s/o Uttar Singh R/o Jhangola No. 2, Delhi, Aged 44 Years

Intelligence Collection & Identification of Masterminds: All deputed beat staff
and local intelligence sources have been specifically tasked to identify organized
gangs and masterminds involved in illegal sand mining and if any inputs so
received are being verified discreetly and shared with the Task Force or with the
senior officers.

a) Inter-district and inter-state coordination, particularly with adjoining districts
of Uttar Pradesh, is being maintained to track supply chains and repeat
offenders & surveillance has been intensified in vulnerable river-belt
villages, especially during night hours.

Beat Officers & Area Responsibility (Last Two Years): Village Hiranki, falling
under the jurisdiction of Beat No. 09 (Village Baktawarpur), PS Alipur, is
presently being covered by the following staff:
Presently Deployed Beat Officers:

1. HC Rambir No. 2531/OND Since Jan 2025 to Till date

3712/ g00we

25



ND Since Jan 2024 to Till date
¢ Since Jan 2025 to Till date

Night patrolling during vulnerable hours & Reporting
n on suspicious activities

arela Order: In compliance with the SDM’s order

olling has been ensured along Yamuna river banks.
articipating in joint inspections (day & night).
of cases, seizure of vehicles/equipment and legal
ver violations are detected (Copies of total action
D Entries of departure and arrival is enclosed

cement action is continuing.

garding masterminds or syndicates

d perusal. Further appropriate
r, as deemed fit, at your od




Go::nmxvmc NT OF NATIONAL CAPITAL TERRITORY OF DELHI
o E OF THE SUB DIVISIONAL MAGISTRATE (NARELA)
D.M. Rnl::z:xm OFFICE 008’8’1{ G.T. KARNAL ROAD, ALIPUR,
-110036 EMAIL- sdmalipurl@gmail.com

F. No0.2690/SDM/
Narela /2025/4p3R-93 Dated 30/04 /202!

A . MEETING NOTICE

Wor::flshlgigs:?;i :Iee!? scheduled to be held under the Chairmanship of the

(Outer North) Omcé;gglrate ( o““ef North) in the Conference Hall at the DM

o deliberate upon th °f‘nplex. Aheur, Delhi-110036 on 04.05.2026 at 12:00 PM
Flood Plains in pon the 188KE8 of illegal sand mining activities in the Yamuna
well as in the f:n-ce.med villages situated along the Yamuna River in Delhi, as
b adjoining areas of Baghpat District & Ghaziabad (Uttar Pradesh)

eyond the present course of the Yamuna River.

All concerned officials are hereby requested to make it convenient to

attend the meeting.
SUB DIVISION GISTRATE NARELA

NARELA DISTRICT OUTER NORTH

with a request to
ence (VC)

esh-250619, with a
h Video Confrence

1. The District Magistrate Ghaziabad Uttar Pradesh-,
kindly attend the said meeting through Video Confr
2. The District Magistrate, Baghpat District, Uttar Prad
request to kindly attend the said meeting throug

vC)
Magistrate (North East ) , with a request to kindly attend the

3. The District
said meeting through Video Conirence (VC)
gistrate Outer North Delhi-110036
East ) K-Block, Ground Floor,

pp. Gagan Cinema, Nand Nagri,

4 Additional District Ma
5. Additional District Magistrate ( North
District Magistrate Office Complex, O

Delhi-110093
6. Additional District Magistrate (North) 5 Sham Nath Marg Delhi-1 10054
7. SDM Karawal Nagar K-Block, First Floor, DC Office Complex,Nand Nagri
Delhi-93./
8. SDM Burari Near NDPL
9. SDM (Loni )/ SDM, Bag

Pradesh
10. Deputy Director (Land Management), DDA (North Zone)
11.ACP Alipur P.S Alipur, Delhi -110036
(North Zone)

12. Executive Engineer, I&FC
13. Enforcement Officer, Transport Department (North Zone)

hawan Burari Delhi-1 10084.

Office Panchayat B
District Gaziabad Uttar

hpat/ SDM, Khekra,

Copy for information.

1. PAto DM (Outer North) for kind information

|
POLICE STATION, ALIPUR ‘Dl'-ELH/‘
Dairy No A\ 42 Dated.. ...Q‘.‘.\.\Ob\’\)\,{z
Marked (0. .o (7 IR
ays

For n/a and report YT ISy
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FIRST INFORMATION REPORT
(Under Section 173 B.N.S.S))
Gam ga=n Rurd)

(U 173 &Y. . w9, . ¥ ar=afa)

1.District (Rre):  OUTER NORTH (DELHI) Year(a): 2026 P.S.(amAm):  ALIPUR
FIR A : 7 i
No(w.g.lvd.): 0170 Date & Time of FIR (7 f&=1a & wqw ): 14/04/2026
5 A
2. Acy(s)(arferfram ). Section(s)(4RI(T)):

- THE BHARATIYA NYAYA SANHITA (BNS), 2023 303(2)/3(5)

- MINES AND MINERALS (REGULATION OF 21(1)
DEVELOPMENT) ACT 1957

3. Occurrence of Offence (3rgTe & Te=T):

(@ Day(fem): TUESDAY Date From(feiw 8):  14/04/2026 Date To(feAi® a®):  14/04/2026
Time Period (997 Time From (§9g &): 04:00 hrs Time To (@ a®):  04:00 hrs
(b Information received at P.S.(JTT SIgT g1 98 §2 Date(f&si®): 14/04/2026 Time 09:30 hrs
(c)General Diary Reference (Q<IT=mH=m Entry No.(wfafe  062A Date/Time 14/04/2026 1034
4. Type of Information (§a=1 &1 Written

5. Place of Occurrence (¥cHATET ):
(a) Direction and Distance from P.S (3191 & g@l 3k~ SOUTH . 4 Km(s)
(b) Address(udr): ,NEAR THOKAR NO. 8 ,NEAR YAMUNA RIVER JHANGOLA VILLACE, DELHI

(0) In case, Outside the limit of the Police Station (afe amaT &1 & aTEx 8 ):
Name of P.S(ATAT &1 ATH): District(fsa):
6. Complainant / Informant (fR@raasdf /gaamaa ):
(a Name(Am#): HC KARAMVEER

(b Date/Year of Birth (I=8 fafX Nationality (T/8iadn):  INDIA
Date of Issue (T8 &2 &t [T Place of Issue (ST LA @

Beat No(sffz ®.) : 08

(c)Passport No.(urdure &.):

(d Occupation POLICE OFFICER
(e Address(ddr): PS ALIPUR DELHI, ALIPUR, OUTER NORTH, DELHI, INDIA, 9289156805,

7. Details of Known/Suspect/Unknown accused with full particulars(attach separate sheet if necessary)(@Td/ @iy /arATd

W@ﬁrﬂ?ﬂlﬂ%ﬁaﬁﬂ _ R
1 Unknownl | Father Unknown

8. Reasons for delay in reporting by the complainant/informant (Freraasdl [ gaamaal g Praé T8 | o FO B FRI):
NO DELAY

9. Particulars of the properties stolen/involved (attach separate sheet if necessary):

SI.No. (35.9.) Property Type(Description) Est. Value(Rs.)(A7T (2 #))
10 Total value of property stolen (@) g aruf & A

11Inquest Report / U.D. Case No., if any (qeg g ol / 7. &g 3 , Tt @3



' District OWIER NORTH (DF L HI P.S ALIPUR Yo‘lr883 FIR |
i ¢ Eaaad No ~ N170
Date

L2 F.LR. Contents (attach separate sheet, if required)(@an gy Py dwa);

Statement of HC Karamveer, No. 1114/0ND p i z - -
Police ® Head Constable § 3i% ftrergier QI/FW -ﬂévlqp?lsﬁTa?a.stzegdogto?frrlalfaﬁm{PS Alllzuorélj;g;?g :ﬁﬁg veln
STERRTIE] & SESTFA &, Ct. Ankit No. 2668/0ND & TIA, TAT TE AT W G AT e @ B Aeperrs
€7 31 die ufea # vide DD No. 254 mer/vien ST W 2 T 04:00 AM. o & 2103 ZHeIE 70T &
AT GRAT L T8, FTIEAT T R TTeq ¢ T o, AT qEfer @ e gee & 6 o A, 8 @ ar awEr
AE & U P AR Tractor-Trolley & @2 3@ wy & Y- &y @ o % gl e qmz—g &t ST A
ﬁmmm%nﬁﬁmw%waﬁwomaﬁ T G 3T e, frd o7 SHO Bl
A @ & 3TI9TH HIAATET B BT 3meer feram wma T &1 & 10T HYdh 0T 1S 4y public person ¥z §
Smaﬁ%@qﬁﬁmlmwﬁamﬁyﬂmﬁgﬂmm%mawﬁ%ﬁiﬁﬁqmamffr 20
N ¢ -C dTe | qler Ga 1 F o > c
JIX W < \vaéwréwﬁamamaﬁgq o g %Tmamm'ﬁﬂ[d e

%GEA ign‘gdw;re & Lﬂlﬁ Jhangola No. 2, Poé;allaﬁ%elhi, Age- 44 years gdRIN Hith UL TF oATel 771
lahindra Arjun Ultra-1 Tractor @er o, TR number plate gt @it ot e & T of1er 977
ﬁg@ﬁg@gﬁsﬁlgﬁvﬂaﬁﬁmmmm}a— ﬂﬁg‘%tﬂéﬂélﬂﬁamwmﬁﬁgaﬂﬁmm
&Y UL YTl 747 T Surender Singh 399 s & w1y T et Qe srwfd /ereda & w797 %
UTq 9 St 7. 8 € 3/ o1 arder @A e AT TYT DT UReAEA X TET 2T B o B gARIE €T =
Surender Singh @7 ZAT A& & T8 & YA-fg) A gU HIS W UHST 31 A 370 Aieiee B § ST
ST, AT 36T 1 39 aTele SelB gRT G BTl oease amd Cr. Neeraj No. 2533 /OND & &2
A UF 31U 3 #9370 gHRIE ¥2T0 o |19 IWIH Surender Singh, Tractor-Trolley (Fraw -t a7t
EERURERIER mamﬁﬁsr%mlgﬂ%m&mﬁrﬁ%mﬁqzﬂactor (Mahindra Arjun
Ultra-1), Trolley h—ﬁ@awwa%ﬁﬁ%mswéaﬁwmgﬁﬂﬁﬁmﬁﬁﬁ&
Sakshya App W photography Ud videography @& &1 TuAT & ¥d $t =18 & amr Surender Singh
G TETgl el SITQ1 I @ A g AR T8 R T 2, 5 B ue feran, ane

U o I & T
feran g, St &| SD/-English SI Himanshu No. D- 3350 PS- Alipur ST =TT 3rTTther |1ge, AT

TG, FeIe & b st [ATeh 14.04.2026 i 79t vide DD No. 44A F&=1 0T £3, o ue & S|
Himanshu, 72 Ct. Neeraj No. 2533 /OND #i% & qgem #% 1 HC Karamveer No. 1114/OND &
Ct. Ankit No. 2668/OND 3ufedd f#ell 3=g14 Ta i Surender Singh S/o Utar Singh R/o H.No.
168, Gurudware & 48, Jhangola No. 2, PO- Palla, Delhi, Age- 44 years @ Mahindra Arjun
Ultra-1 Tractor (Colour- Red, Without Number Plate) & €1, ﬁﬂ%tﬁ%iﬁ—ﬁ?ﬁ 9O Tt TT

TeAT STST BS T, dUT T FETs] FHT| e @l ek e W ITHRT Engine No. NRM2UXEQ095 T
gﬂlsgis %\:Jgo. 00066 uTaT W'u';rﬂmaﬁ aran 1 @ Surender Singh @ 8% 3 AT g AT A &
e -fagT &1 =1 B Zhedl #§ 9 S Tl A 38 are 54 S| A Hieh oA Tractor, Trolley (-t afza)
T TWIAE Pl We, Fec! & HILTH § adit ged destl Gietd H el Mi% W crime scene & seizure &
photography Ta videography E-Sakshya App & ATETH & &1 731 38% Iuad 84 HC Karamveer &1

qEd Foll gaT o feha) frerareene o erare |, e, aweril Ue ORIl & wam ged 3Rty U/s 303(2)
f3(5) BNS & 21(1) Mines and Minerals (Development and Regulation) Act, 1957 &1 T mam 3

e BT A AT T HeheHT 251 it g Ct. Neeraj No. 2533/OND & ATEH I Wil 511 1 31 o
um?a&fm AT A1 @ggH senior officer ASI Suresh No. 1162 /OND @1 #dt STl Date and
toime of incident: 14.04.2026 at about 04:00 A.M Place of incident: Near Thokar No. 8, Near
Yamuna River, Jhangola Village, Delhi | |

Date and time of sending tehrir: 14.04.2026 at about 9.30am SD/-English SI Himanshu No.

D- 3350 PS- Alipur gfe@ @rfergl g ueh Hindi/English typed &gt SI Himanshu D-3350 & g
CT NEERAJ NO. 2533 /OND & gRT 21 g1 # UTH §& 511 dgeR e o 79 HC/DO 3 CCTNS

Computer Opt. & gRT Case FIR No. 170/2026 U/s 303(2)/3(5) BNS & 21(1) Mines and Minerals
(Development and Regulation JAct , 1957 @1 Usfigid @l &¥ Hot W&dd or@ @ FIR Computerized

2



FIR No: 0170
Date. 14/04/2026

ND & Zw1 ASI SURESH NO. 1162 /OND & Ty
foreren 31 aftrfit @1 e g ofem 2

n of offence(s) u/s as mentioned at Item No. 2:
4 A, ©.2.0 gea’ ur & aga )

Rank (7<)
ASST. SI (ASSISTANT SUB-INSPECTOR)

n (@) stia 3y ara F A4 & o Fréa fear 771 ) OR
OR (&% ®1ovr Zan1? fmar o)

District(Fra):

orded and a copy given to the
s &l Fges aeraasd & & 74 )




P Baicy ‘..'.'..”..5,‘%{)‘5,')'1‘,;3‘,'@”""’“'
885 ET o A A TP
Subject Constituti
uti
Theft r:;isf New Task Force for Prevention of lllegal Sand Min;
ver Yamuna in the area of PS Alipur e
Respectd Sir,

Itiss
ubmitted that on 02.05.2023, a Task Force was constituted by the Deputy

Commissione
effectively cu:bi:f F;?lice. Outer North District with the objective of preventing and
9 Wllegal theft/mining of sand from the River Yamuna, and to maintain

effective coordination with th
ed i i
Pradesh). ( ANnEKUre-A) strict police authorities of Ghaziabad and Baghpat (Uttar

: Subsequently, due to administrative exigencies, the members of the said Task
orce were transferr.ed to other units. Therefore, it is humbly requested that the
officers/officials mentioned below may kindly be replaced in the said Task Force in place of

the transferred members, and necessary orders for the constitution of the new Task Force
may also be issued.

List of new members of Task Force.

[ SNo. | Rank & Name No. PIS No. Posted MobNo, |
1. |Insp. Dharmender Partap Singh | 16080196 PS Alipur 9582160611
No. D-4262
2. | SI Ankush D-3522 16220203 PS Alipur 9671195072
3. | SI Mohit D-2848 ‘ 16180017 PS Alipur 9050786006 ]
4. | HC Amit 2138/OND 28102591 PS Alipur 9873369900 |
5. | HC Narender 171/OND 28094434 PS Alipur 8384006869
6. | HC Rambir 2531/0OND 28091616 PS Alipur 8708229778
7. | HC Ajay 2443/OND 28070062 PS Alipur 9050016117
8. | CT Ankit 2668/OND 28220709 | PSAlipur | B396977006

Report is submitted please for your kind perusal. g
| m;:m

DT 07.01.2026

ACP/SPB »FATION HOUSE OFFICER,
POLICE STATION (._i?UR DELHI

DCP/OND
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ER NoRTH o UB DIVIBIONAL MAGISTRATE 1ao LHI

D.M. OUTER NORTH OFFICE COMPLEX, ARMALATE (NARKLA)
0.T. KARNAL ROAD, ALIPUR,
: DELH].

/ §. No. MISC/8DM/Narela /2038/))3_
3-BE86 Dated 29 ol [203.C

WHEREAS reports ha

Yamuna river banks fn?ﬁnb“:im?w regarding rampant illegal sand mining activities alon

Shadra, Tehri Daulatpur, Ji.nsoh :hn; mﬂﬁ {,‘;':‘:‘:?rsn l:-rb'ﬂm. Sungerpur Delhi, Sung:rptﬁ:
d 8 of vi ' u s

and 8 of village Jhangola, where large-scale sand mining activities h.n°&§:’l‘,‘f,‘;“nﬂ'" Shanklos,,

AND WHEREAS -
threat to public ::rcehwnk'ﬁl ‘l’::otmdeo are causing severe environmental degradation, riverbed erosion
Mines and Minerals (Developmens o g8 Y8001y provisons including but not limited to the
and the rules and regulations framed thereﬁ\de:n, Act, 1967, the Environment (Protection) Act, 1986,

AND W i

4 edi::li&'\s mtv:z\;o of the gravity of the situation and in order to prevent, detect, curb and take
nmeoeu“ .:d“‘tm - llln'!ﬂ;llt such illegal sand mining/earth extraction activities, it is considered
. ::i en'ec:-xpedi Public interest to constitute a high-powered Joint Inspection Team with

f':: .ﬁlc:!o:h&ﬂ 9pemesvdmin the Yamuna river banks and adjoining areas falling within the territorial
J o villages Sungerpur Delhi, Sungerpur Shadra, Tehri Daulatpur, Jhangola, Kulakpur, and
any other areas under Narela Sub-Division along the Yamuna river.

Sr No | Day Team Night
1 1. Deepak Kumar Tehsildar Narela, 1. Deepak Kumar, Tehsildar
Revenue Department. Narela, Revenue Department.
2. Sh Swam Patwari Revenue Department. 2. Sh Santosh Dutt Patwari
3. Sh Amit Delhi, (Head Constable) Delhi Revenue Department
Police P.S Alipur 3. Sh Sanjeev (Head Constable)
4. Sh Ajay, (Consstable) Delhi Police P.S Delhi Police, P.S Alipur
l Alipur 4. Sh Ajay (Constable ) Delhi
Police, P.S Alipur

1. Tehsildar, Narela
* To conduct regular inspections from the revenue and administrative perspective.

e To :denufy and report any unauthorized/illegal occupation, excavation, or sand lifting
activities on government/revenue land and riverbed areas.
To inform the police authorities (ACP/Station House Officer) immediately upon

provisions of law.

reporting.
To submit daily reports to the O/o undersigned without fail,

2. Halga Patwari (concerned villages)

river banks within their respective revenue jurisdictions.

[ ]
authorities.

orders.

3. SHO, Alipur
[ ]
Yamuna river banks.

activities, and share duty chart with the O/o undersigned,

and other equipment/materials involved in illegal activities.

o To provide neccessary police assistance an
and enforcement operations.

detection of any illegal activity for initiation of legal action under appropriate

To coordinate with Halqa Patwaris for effective ficld-leve]l vigilance and timely

To maintain strict and continuous vigil in the field and regularly monitor the Yamuna
To immediately report any suspicious/illegal activity to the Tehsildar and Police

To submit daily field visit reports (including photographic evidence/geo-tagged
photographs, wherever possible) to the Tehsildar and SDM Narela until further

To supervise overall police arrangements and deployment in the villages along

To depute beat officers/police personnel for round-the-clock patrolling and
surveillance, with special emphasis on night vigil to prevent illegal sand mining

To ensure prompt registration of FIRs/cases under appropriate sections of law and
immediate seizure of vehicles, machinery (JCBs, tractors, dumpers, loaders, etc.),

during joint inspections, raids,
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To:

All Concerned officials

/" mspections shall be conducted dyr: o T
7. W, .
/| et v
: machinery/ vehides/equ,'p,.,(au va 'vityﬂo'ztected shall o o
3. Close coordination, regular ccnmnwud'.,,m,u‘md legal action initiated as::r l;mm'd lately stoppeq,
4 %w;ve enforcement and to ensure a cotm' and information sh. aring shall e yen Y deiay
: embers shall mandatorily submit inated approach, maintained for
following day directly to the
seizures made, cases registe
S. “Ii‘he team may co-opt
epartment/ agency as and
6. This team shall function unt'i;’h‘ﬁmhn e

Copy for information

OSD to Chief Minister( Delhi) office of 3rd Delhi Secretariat, IP Estate, New Delhi, Delhi
110002 - for kind information,

SO to Chief Secretary, GNCT of Delhi - for kind information.

PS to Principal Secretary (Revenue) UP 204 Floor Lucknow Shashtri Bhawan UP 226001 for
kind information. .

PS to Commissioner of Police, Delhi - for kind information.

PS Divisional Commissioner, GNCT of Delhi - for kind information.

District Magistrate (Outer North ) /District Magistrate (North-East) - for information.

DM Ghaziabad / DM Baghpat (U.P.) - for information.

SDM LONI/SDM BHAGPAT/SDM KHERKA (U.P) for information

DCP Outer North for information

. ACP Alipur to submit daily reports to the undersigned regarding patrolling conducted,

inspections undertaken, preventive/enforcement actions taken, and cases registered.

. Director, DDA - for information and necessary action.

. Chief Engineer, Irrigation & Flood Control Dept. - for information.
. PA to Commissioner, Transport Dept. - for information.

. Guard File

| ,
38 DIVISIONAL MAGIS mAR!L/AL

OUTER NORTH DELHI
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3888
GENERAL DIARY

District : OUTER NORTH P.S./ ALIP
(DELHD Section: UR
07/02/2026 Time: 09:55:14

Date:

Entry Made For :
Rank / Name / PIS No. of Police

Officer :
HHEAD CONSTABLE / MANJU MALIK/ 28062474

GD Type(s) : Departure
GD Subject: Departure

GD Brief :
3 f5 HC AMIT NO.2138/OND ™ & Petrolling Yamu

@ 90 T
e fFan ST 2 SUBMITTED BY HC/DO

\OTE: COMPUTER COPY

HEAD CONSTABLE / MAN]JU

34

GD No. 0020A

na PUSTA @1

Signature
MALIK/28062474



A

889 35
GENERAIL DIARY

District OUTER NORTY |\ ALIPUR GD No, DO79A
Jeinn Section: [
Date: Q70272020 Tme: 213747

I ntry Made For :

Rank / Name / PIS No. of Police

Oflicer

HUAD CONSTABLE / AMIT KUMAR/ 28102591

GD 1ype(s) @ Armval | Information

GD Subject: Arnval and Information

GD Brief : R ——
oo ot & B F HC vide DD No. 20 & @R arr s {0 4 potrolling  de ay’

v . A . stafy
IR NN RGN X wrn | Patrolling ¥ @RECR @ SDM Offico X m¢ sta
3 o | @Y KA WHR SHO Wigd M AT R | Submitted by selt

Sl s

oy
:\‘5

‘ATE. COMPUTER COPY
NOTE: COMPU Signature

HEAD CONSTABLE / AMIT KUMARI'.’.SIOZSE)I



390

GENERAL DIARY
pistrict :OUTERNORTH  PS.J
' (DELHI) Section: TUN GD No. 00434
pate:  25/02/2026 Time: 11:46:29 :

Entry Made For :
Rank / Name / PIS No. of Police

Officer :
1iFAD CONSTABLE / MANJU MALIK/ 28062474

GD Type(s) : Departure
GD Subject: DEPARTURE

GD Brief :
- @7 =4 & & HC AMIT 2138/OND & petrolling yamuna pusta road 1 A &

71 @ civic agency § 1§ staff 78 3T @ SUBMITTED BY HC/DO

NOTE: COMPUTER COPY
Signature

HEAD CONSTABLE / MAN]JU MALIK/28062474
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GENERAY DIARY

District :OUTER NORTH P,
(DELHI) Sec/ucm- ALIPUR GD No. 0122A
Date:  25/02/2026 Time:  23.40.22 ’

Entry Made For :
Rank / Name / PIS No. of Police

Officer :
HHEAD CONSTABLE / AMIT KUMAR/ 28102591

GD Type(s) : Arrival, Information

GD Subject: Arrival and Information

GD Brief :
< @73 <ot 5 % HC vide DD No. 43A ¥ @Ifor 1 aman § 7 38 petrolling & R T

wwaﬁéaﬁu@aaﬁa—mwm | Patrolling % 2R ™R #1% SDM Office ¥ @1% staff
T en | G979 ETETd S SHO ATed &) Jae | Submitted by self

NOTE: COMPUTER COPY
Signature

HEAD CONSTABLE / AMIT KUMAR/28102591
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892

GENERAL DIARY
District :OUTER NORTH  P.S./
(DELHI) Section: | FUR

Date: 26/02/2026 Time: 11:33:42

Entry Made For :

Rank / Name / PIS No. of Police

Officer :

1HEAD CONSTABLE / MANJU MALIK/ 28062474

GD Type(s) : Departure

GD Subject: DEPARTURE

GD Brief :

GD No. 0036A

1 @ug o @ 5 HC AMIT 2138/0OND #A petrolling yamuna pusta road 1 @ fn

T @ civic agency & P staff ¥& amm § SUBMITTED BY HC/DO

NOTE: COMPUTER COPY

Signature

HEAD CONSTABLE / MANJU MALIK/28062474
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893

GENERA
e I;LIE;ARY
Date:  26/02/2026 ?f:::fm 122 o No. 0091A
’ :20:42

Entry Made For :
Rank / Name / PIS No. of Police

Officer :
I1HEAD CONSTABLE / AMIT KUMAR/ 28102591

GD Type(s) : Arrival , Information

GD Subject: Arrival and Information

GD Brief :
g wg & & f5 7 HC vide DD No. 36-A & #for w1 s ¢ 7 ¥4 petrolling ¥ IR

cgmgmwaﬁ'é ardy @S A& g T Patrolling#imgamﬁ?h%ShankNo. 17
w g R JCB 9 @ & 1 S 7 HC ¥ g9 qv senior officer B A @ Inspr. Vivek
Rrevo Alipur and Inspr. Dhamender, ATO Alipur @ HC Subodh g @ S | S GA
a=n f5 Shank No. 17 R Palla Project Work & @& Govt. Work @ & & a T8 e
crane @ 3 AE Devraj No. 0811708262 F1 mobile no. e | o T A R Skl
e 5 T8 Govt. Work @et %1 # Patrolling & 3R &3 @ SDM Office ¥ @4 staff T

ot | aET Elerd w=d SHO TTEq @ 99T R | Submitted by self

\OTE: COMPUTER COPY
Signature

HEAD CONSTABLE / AMIT KUMAR/28102591
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894

pistrict : OUTER NORTH P

.S./ A
. (DELHI) Sectlon: bl
Date: 01/03/2026 Time: 11.53.98

Entry Made For :

Rank / Name / PIS No. of Po

Officer : tce

HEAD CONSTABLE / MANJU MALIK/ 28062474

GD Type(s) : Departure

GD Subject: DEPARTURE

GD Brief :

= ¥we <3 & &% HC AMIT 2138/OND T petrolling yamuna pusta road
~= 2 civic agency ¥ ®Y¢ staff 7é amn & SUBMITTED BY HC/DO

-~

\OTE: COMPUTER COPY

Signature
HEAD CONSTABLE / MANJU MALIK/280

GD No. 0041A

1 7arn

62474
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#

GENERAEDIARY

pistrict :OUTER NORTH  BS/  ALIPUR
. GD No. 0097A
pate:  01/03/2026 Timer " 22 51:3 o
: :91:35

Entry Made For :
Rank / Name / PIS No. of Police

Officer:
11EAD CONSTABLE / AMIT KUMAR/ 28102591

GD Type(s) : Arrival , Information

GD Subject: Arrival and information

GD Brief :
g w9 7ot & f5 ¥ HC vide DD No. 41-A ¥ ®IfoR o1 3 §

Uﬁmwwaﬁéﬁum#ﬁamwm | Patrolling % 2R R &1 SDM Office
claff T8 o1 ( TY T FAE SHO H1&@ & aaeg 1 | Submitted by self

2 ¥ petrolling % AR
A P

NOTE: COMPUTER COPY
Signature

HEAD CONSTABLE / AMIT KUMAR/28102591
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896

GENERA
District :OUTER NORTH P.S./ L DIARY
(DELHI) Section. LIPUR

Date: 02/0372026 Time: 10:46
: 146:42

Entry Made For :

Rank / Name / PIS No. of Police

Officer :

HEAD CONSTABLE / MANJU MALIK/ 28062474 -

GD Type(s) : Departure

GD Subject: DEPARTURE

GD Brief :

GD No. 0028A

3¢ ¥%g & 2 f& HC AMIT 2138/OND 9<R petrolling yamuna pusta road @1 3@ ez

T @ civic agency ¥ 3 staff 7@ amar @ SUBMITTED BY HC/DO

NOTE: COMPUTER COPY

Signature

HEAD CONSTABLE / MANJU MALIK/28062474
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897
GENERAL DIARY

pistrict :OUTER NORTH P.S
(DELHI) Sec"u(m_ ALIPUR GD No. 0104A
Date:  02/03/2026 Time:  23:38:04 :

Entry Made For :
Rank / Name / P1IS No. of Police

Officer:
HEAD CONSTABLE / AMIT KUMAR/ 28102591

GD Type(s) : Arrival , Information

GD Subject: Arrival and information

GD Brief :
7w wqa =t & f w3 HC vide DD No. 28-A § &for ur aman § @ 3 petrolling % SRHA

mgmwﬁésﬁum?ﬁﬁmmﬂm | Patrolling ¥ 2R R & SDM Office ¥ @1%
staff T8 o1 | TE FAT T SHO ¥R @ a9 M | Submitted by self

\NOTE: COMPUTER COPY
Signature

HEAD CONSTABLE / AMIT KUMAR/28102591
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District :OUTER NORTHGEIESERAL DIARY
(DELHI) S.O(;{‘.lon: ALIPUR GD No. 0043A

Date: 03/03/2026 Time: 13:24:01

Entry Made For :

Rank / Name / PIS No. of Police
Officer :

HEAD CONSTABLE / MANJU MALIK/ 28062474
GD Type(s) : Departure

GD Subject: DEPARTURE

GD Brief :
@ 51 2ot & f5 HC AMIT 2138/OND & petrolling yamuna pusta road @1 @M1 &1
1 @ civic agency & ®1¢ staff Fé s & SUBMITTED BY HC/DO

NOTE: COMPUTER COPY
Signature

HEAD CONSTABLE / MANJU MALIK/28062474
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GENERAL DIARY

District :OUTER NORTH
(DELHI) g’ﬁ:{m, ALIPUR GD No. 0003A
Date:  08/03/2026 Time:  00:22:19 .

Entry Made For :

Rank / Name / PIS No. of Police
Officer:

ASSISTANT SUB-INSPECTOR / SURESH KUMAR/ 28911998
GD Type(s) : Departure

GD Subject: Departure Patroling

GD Brief :
@ @73 =4 & % 79 ASI T99 HC Amit Kumar 2138/0OND @& &/ &1 Patrolling @

Yamuna Pusta @ 8a1 € | sub by Self

NOTE: COMPUTER COPY
Signature
ASSISTANT SUB-INSPECTOR / KULDEEP SINGH/28941518
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District :QUTER NORTH P.S./ ALIPUR 0083A
(DELHI) Section: ;GD Ne-
Date: 13/03/2026 Time: 20:48:25

Entry Made For :

Rank / Name / PIS No. of Police

Officer:

HEAD CONSTABLE / SANDEEP RANA/ 28060966

GD Type(s) : Departure

GD Subject: DEPARTURE

GD Brief :
;= ¥98 & @ f6 HC AMIT 2138/0ND 1 petrolling yamuna pusta road @1 @1 f&5a

TT 3 civic agency R ¥1% staff 78 amar @ SUBMITTED BY HC/DO

NOTE: COMPUTER COPY

Signature
HEAD CONSTABLE / SANDEEP RANA/28060966
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GENERAL DIARY

District :OUTER NORTH P.S./ ALIPUR
(DELHID) Section:
Date: 14/03/2026 Time: 05:09:51

Entry Made For :

Rank / Name / PIS No. of Police

OffTicer :

HHEAD CONSTABLE / AMIT KUMAR/ 28102591

GD Type(s) : Arrival, Information

GD Subject: arrival and information

GD Brief :

GD No. 0013A

v@ 99 = & f% 99 HC vide DD No. 83 DT 13/3/26 ¥ #far umn aman § @ 34 petrolling
¥ SR T GEA R B Ay @H AL & 91 W | Patrolling & @R R @1 SDM Office
B F1E staff T& o1 | T TSI F9@ SHO |TE B g9 T | Submitted by self

NOTE: COMPUTER COPY

Signature
HEAD CONSTABLE / SANDEEP RANA/28060966
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GOVERNMENT OF NCT OF DELHI
OFFICE OF THE SUB-DIVISIONAL MAGISTRATE (NARELA)
D.M. OFFICE COMPLEX, G.T. KARNAL ROAD, ALIPUR, DELHI
F No-2690/SDM/AP/2026/ e84~ S /09
MINUTES OF THE MEETING
A meeting was convened under the chairmanship of District

Magistrate (Outer North) on 04.05.2026 'to review and discuss issues
relating to inter-state coordination, particularly concerning vigilance and
e Yamuna floodplains and adjoining border

regulation of activities along th
areas.

The following officers attended the meeting:

. ADM, Ghaziabad

. ADM (Outer North), Delhi

. ADM (North-East), Delhi

. SDM (Burari), Delhi

. SDM (Narela), Delhi

. SDM (Karawal Nagar), Delhi

. ACP (Burari), Delhi Police

. SHO (Alipur), Delhi Police

9. AE, Irrigation & Flood Control (I&FC) Department
10. AE, Delhi Development Authority (DDA)
11. SDM (Loni), Uttar Pradesh

12. SDM (Khekra), Uttar Pradesh

N0 U WN

At the outset, the chair welcomed all participants and emphasized the
importance of strengthened inter-state coordination to address 1ssues
relating to illegal activities, including unauthorized mining, encroachments,

and movement across the Yamuna floodplain areas.

It was highlighted that continuous monitoring and coordinated
enforcement actions are essential; particularly in vulnerable stretches along

the Delhi-Uttar Pradesh border.

Officials from both Delhi and Uttar Pradesh shared updates regarding
field conditions, enforcement measures, and challenges being faced in their

respective jurisdictions. The shared inputs are as follows:

(i) District Mining Officer (Baghpat) has informed that the mining lease is
not being issued from Baghpat at present and the team is patrolling

round the clock to control any illegal mining cases.

() ~ SDM (Loni) has informed that joint patrolling is being done to check
any illegal mining cases. Further, necessary coordination is being

done with concerned districts for completion of demarcation.

Amvnux- F

Datea(‘/a(/‘gazg

48



(1)

(iv)

(vi)

(vii)

(viii)

(1x)

(i)

SDM (Karawal Nagar) has i@@la(l that joint patrolling is being done
(o check any illegal mining cases. Joint Demarcation has already been
completed and necessary reconciliation of revenue data is being done.
SDM (Narcla) has informed that joint patrolling is being done to check
any illegal mining cases. Joint Demarcation is being done in
coordination with concerned sub divisions of Baghpat District. The
demarcation will be completed before 30" May, 2026.

SDM (Burari) has informed that joint patrolling is being done to check
any illegal mining cases. Joint Demarcation has already been
completed and necessary reconciliation of revenue data is being done.
SHO (Alipur), Delhi Police has informed that regular patrolling is being
done by the Police and FIR has been lodged in 1 case. In this regard,
detailed ATR will be submitted by tomorrow i.e 05.05.2026.

ACP (Burari), Delhi Police has informed that regular patrolling is being
done by the Police and FIR has been lodged in 1 case. In this regard,
detailed ATR will be submitted by tomorrow i.e 05.05.2026.

Sh. Anand Khem, AE, Irrigation & Flood Control (I&FC) Department
has informed that the Department is doing a river training work like
the constructions of ballie screens to prevent rain cut in monsoon
season. I&FC Department also keep vigilance on any illegal mining
cases.

Sh. Mohit, NT (Land Management), DDA informed that DDA is
concerned agency related to Gram Sabha land in urbanised village.

Accordingly, following decisions were taken in the meeting:

It was decided that real-time information sharing between district
administrations and police authorities will be ensured.

Action: Concerned District administration officials and Police officials

(11)

(i)

It was decided that Police Department will maintain strict vigil over
floodplain areas, especially during early morning and late evening
hours when illegal activities are more likely. The regular patrolling and
surveillance will be ensured. Immediate action shall be taken against
any illegal activity including seizure of machinery/vehicles and
registration of FIRs under relevant provisions of law.
Action: Concerned SHO
It was further decided that concerned districts will ensure meeting
and inspection of joint interstate task force on regular basis and take
all necessary actions regarding illegal sand mining.
Action: Concerned ADM & SDM
It was further decided that revenue authorities from both sides (Outer
North & Baghpat) shall coordinate to complete the ongoing joint
demarcation process.
Action: Concerned SDM (Narela) & SDM (Kherka)
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V)
v

904 50

It was further decided that I&FC and DDA officials shall extend
technical support in identification of floodplain areas and assist in
enforcement actions.

Action: Concerned EE (I&FC) & DDA

The meeting concluded with a consensus on maintaining close

coordination, proactive enforcement, and timely exchange of information to
effectively prevent illegal activities in the Yamuna floodplain areas.

To:

This issues with the approval of the competent authority.

ot

Sub Divisional Magistrate (Narela)

1. The District Magistrate Ghaziabad Uttar Pradesh

2. The District Magistrate, Baghpat District, Uttar Pradesh-250619

3. The District Magistrate (North East),

4. Additional District Magistrate Outer North Delhi-1 10036

5. Additional District Magistrate (North East) K-Block, Ground Floor,
District Magistrate Office Complex, Opp. Gagan Cinema, Nand Nagri,
Delhi-110093

6. Additional District Magistrate (North) 5 Sham Nath Marg Delhi-

110054
7 SDM Karawal Nagar K-Block, First Floor, DC Office Complex,Nand

Nagri Delhi-93./
8. SDM, Burari, Near NDPL Office Panchayat Bhawan Burari Delhi-

110084.
9. SDM (Loni )/ SDM, Baghpat/ SDM, Khekra, District Gaziabad Uttar

Pradesh

10. Deputy Director (Land Management), DDA (North Zone)
11. ACP Alipur P.S Alipur, Delhi -110036

12. Executive Engineer, 1&FC (North Zone)

13. Enforcement Officer, Transport Department (North Zone)

Copy for information:

1. PA to Div. Commissioner (Revenue Department),
Civil Lines, Delhi

2. PA to DM (Outer North), Delhi

Shamnath Marg,



